IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JAIPUR BENCH, JAIPUR

CATEGORY-WISE MONTHLY STATEMENT OF CASES FOR THE MONTH OF DECEMBER, 2023

5.No. KIND OF CASES PREVIOUS INSTITUTION DISPOSAL CLOSING
BALANCE | FB|l DB{ SB| TOTAL| FB|] DB| S$B| TOTAL|BALANCE
MAIN CASES.:- 01.12.2023 31.12.2023
CIVIL SIDE:-
1 CIVIL FIRST APPEAL 13139] 0O 4 82 86y 0 6 92 98 13127
2 CIVIL SECOND APPEAL 49791 0 0] 44 441 0 0 89 89 4934
3 EXECUTION FIRST APPEAL 94| © 0 0 ol o 0 1 1 93
4 EXECUTION SECOND APPEAL 23] O 0 1 1] O 0 0 0 24
5 CIVIL MISC. APPEAL 35455] 0| 99| 268 367] 0O 271 361 388 35434
6 CIVIL REVISION 670] 0 0 16 16f 0O 0f 23 23 663
7 CIVIL REVIEW 7721 0 9 04 103] 0 8 13 21 854
8 INCOME TAX REFERENCE o] ¢ 1] 0 0 0 0 0 0 0
9 OTHER TAX REFERENCE 127] 0 1 0 1 0 0 0 0 128
10 TAX CASES 0] 0 0 0 ol O 0 0 0 4]
11 CUSTOM APPEAL 91 0 0 0 0] 0 0 Q 4 9
12 INCOME TAX APPEAL 304f 0| 14 0 14| 0O 0 0 0 408
13 WEALTH TAX APPEAL 4 0 0 0 0] 0 0 0 0 4
14 SALES TAX REVISON 576] 0 0 8 8l 0 0 24 24 560
15 TESTAMENTARY CASES o] O 0 0 0] 0 0 0 0 0
16 COMPANY PETITION 6] O 0 0 0 0 0 0 0 6
17 COMPANY EXECUTION PETITION 0l O 0 0 0f 0 0 0 0 0
18 COMPANY APPEAL gl O G 0 0] 0 0 0 0 8
19 COMPANY APPLICATION 134] O 0 0 0] 0 0 2 2 132
20 COMPANY SUIT 12) O 0 4 4 0 0 4] 0 16
21 COMPANY LIQUIDN, CASES 351 0 0 0 0l 0 0 0 0 35
22 ELECTION PETITION 51 0 0 2 2] 0O 0 2 2 5
23 SPECIAL APPEAL (CIVIL) 321 0 0 ¢ 0] O 1 0 1 31
24 SPECIAL APPEAL (WRITS) 2420] 0] 119 0 119 0O 47 0 47 2492
25 CIVIL CONTEMPT 1983 0 24 99 123] O 12] 163 175 1931
26 CIVIL WRITS 96779] 0| 117] 1079] 1196] 0] 135]2620| 2755 95220
27 RECRIMINATION PETITION o 0 0 0 o] 0O 0 0 0 0
28 CROSS OBJECTION e81] 0 4] 12 120 O 1 11 12 681
29 CIVIL REFERENCE 51 0 0 0 0] 0 0 0 0 5
30 CIVIL TRANS. APPLICATION 1971 O 0 34 4] 0 0 33 33 198
k]| CIVIL MISC. APPLN. (WAKF TRIBUNAL) 51] 0 0 1 1 0 0 1 1 51
TOTAL (A) 158590] O} 387| 1744] 2131] 0] 237 3435] 3672| 157049
CRIMINAL SIDE:-
1 MURDER REFERENCE 11 0 0 0 op O 0 0 0 1
2 CRIMINAL APPEAL 29558{ 0| 36] 212 248] 0 30| 64 04 29712
3 CRIMINAL REVISION 13048] 0O 0] 145 145] 0 0| 181 181 13012
4 CRIMINAL MISC. PETITION 24061] 0O 0] 464 464] 0O 0| 520 520 24005
(U/S 482 CR.P.C)
5 CRIMINAL MISC. BAIL 2435] 0O 01 986 986] 0O 0| 1066| 1066 2355
(U/S 438 & 439 CR.P.C))
6 CRIMINAL CONTEMPT 211 0 0 0 0f O 1 0 1 20
7 CRIMINAL REFERENCE 21 0O 0 0 0 0 1 0 1 1
8 HABEAS CORPUS 33] 0O 29 0 29] O 32 0 32 30
9 CRIMINAL LEAVE TQ APPEAL 797] © 5 54 59] 0 1 6 7 849
10 CRIMINAL WRITS 20971 0} 16| 160 176] © 32| 118 150 2123
11 CRIMINAL REVIEW 11 0O 0 0 o] 0 0 0 0 1
TOTAL {B) 72054| 0] 86j2021] 2107] 0 97| 1955 2052 72109
TOTAL {A+B) 230644] O 473] 3765] 4238{ 0] 334] 5390] 5724] 229158
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IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JAIPUR BENCH, JAIPUR

CATEGORY-WISE MONTHLY STATEMENT OF CASES FOR THE MONTH OF DECEMBER, 2023

5.No. KIND OF CASES PREVIQUS INSTITUTION DISPOSAL CLOSING
: BALANCE | FB] DB SB] TOTAL] FB DB SB] TOTAL|BALANCE
MISC. CA S:E S - 01.12.2023 31.12.2023
CRIMINAL SIDE:-
1 |CRIMINAL MISC.APPLN. :-
(CRIMINAL INTER. APPLN.)
1 [BAIL IN CRIMINAL APPEAL 5398] o] 34| 126] 160] o] 30| 111 141 5417
2 [BAIL & STAY IN CRL.REVISION 4795] - 0] o] 100f 100] o© 0} 128] 128 4767
3 [BAIL & STAY IN CRL.MISC.PET. 22609] o] o 401] 401] © 0| 388] 388] 22714
4 [BAIL&STAY IN CRL.TRAN. PET. & CR 1779] ol o] 138] 138] © o] 92 92 1825
5 |BAIL & STAY IN CRL.CONT.PET. ol of] o 0 o] o 0 0 0 0
6 [BAIL & STAY IN CRLLA 17] of o© 0 o] o 0 0 0 17
7 |CRIMINAL MISC. APPLICATION
(Arising over Crl. Main Cases) 1011} 0 4 47 511 0 4 75 79 983
TOTAL (C) 35699] of 38| 812] 850 o] 34| 792 826] 35723
2 | CRIMINAL TRANSFER 78] ol o 5 51 0 0 0 0 83
3 STAY IN HABEAS CORPUS 111 0] 3 0 3l o 1] 0 1 13
TOTAL (D} go]l o] 3 5 8|l © 1 0 1 96
TOTAL (C+D) 35788 o] 41} 817] 858] o] 35| 792] 827] 35819
TOTAL . (A+B+C+D) 266432] 0] 514| 4582] 5096] o] 369| 6182| 6551 264977
CIVIL SIDE:-
1 |CIVIL INTER.CASES:-
1 [STAY INI. T. APPEAL 390 o] 1 0 11 © o] o 0 40
2 [STAY INW.T. APPEAL / CUSTA 12] 0] © 0 ol o 0 0 0 12
3 |STAY IN O. T. REFERENCE 1151 o 1 0 1] 0 0 0 0 116
4 [STAY INS. T. REVISION 484 0 O 7 71 0 0| 17 17 474
5 |STAY IN CIVIL IST APPEAL 4893] of 2| 79 81| o 5] 125 130 4844
6 |STAY IN CIVIiL 2ND APPEAL 2293] of O] 43 43] o ol 60 60 2276
7 |STAY IN EXE. FIRST APPEAL 103 o] o 0 o] 0 0 1 1 102
8 |STAY IN EXE. 2ND APPEAL 22 o] 0O 1 1] © 0 0 0 23
9 [STAY INC. M. APPEAL 10071] o 70| 118] 186] O] 20] 195] 215] 10042
10 [STAY IN CIVIL REVISION 639] o/l of 13 13] 0 0] 20 20 632
11 [STAY IN CIVIL CONTEMPT 20f 0f O 0 o] 0 0 0 0 20
12 {STAY IN SPL. APPEAL (CIVIL) 23] o] o 0 o} o 1 0 1 22
13 [STAY IN CIVIL TRANS. APPLN. 177} 0} 0} 33 33] 0 0] 29 29 181
14 {STAY IN COMPANY CASES 171 of © 5 st 0 0 2 2 20
15 [STAY IN SPL. APPEAL (WRIT) 2131] 0} 114 ol 114] o] 42 0 42 2203
16 {STAY IN WRIT PETITION 61294] of 101|1052| 1153} 0] 87|1875{ 1962f 60485
TOTAL (E) 82333| o] 280 1349] 1638] 0] 155] 2324} 2479} 81492
2 | CIVIL MISC. APPLICATIONS 4545] o] 35| 108] 143] 0] 38] 216] 254 4434
3 | CIVIL MISC. CASES U/S-5 11815] of 81} 201] 372] o] 38/ 80] 118] 120869
4 EXE. MISC.APPLICATION o] o] © 0 ol o 0 0 0 0
5 | LEAVE TO APPEAL TO S.C. 11 ol o 0 o] 0 0 0 0 1
TOTAL (F) 16361] o] 116] 399 515 0y 76| 296] 372] 16504
TOTAL (E+F) 08694| o] 405|1748] 2153] 0] 231| 2620] 2851] 97996
TOTAL (C+D+E+F) 134482] o] 446] 2565] 3011] o0} 266] 3412] 3678] 133815
GRAND TOTAL (ATOF) 365126] 0] 919] 6330] 7249] 0] 600 88021 9402| 362973
Dt. : 16-01-2024 15:27
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